22

BEFORE THE HON’BLE NATIONAL GREEN TRIBUNAL,
PRINCIPAL BENCH, NEW DELHI
Original Application No. 23/2023

In the matter of:
Sh. Somesh Agrawal ...Applicant
Versus
Municipal Corporation of Delhi & Ors ...Respondents
NDOH:- 29.11.2023
INDEX
S. No. Contents Page No.
1 Status Report on behalf of Delhi Pollution
Control Committee (DPCC) in terms the order | =X
dated 09.02.2023
2 Annexure-1

Copy the affidavit dated 13.03.2023 filed
before Deputy Conservator of Forest/Tree
Officer, West Division.

3 Annexure-2
Copy of the order dated 17.03.2023 passed by 6'— ']

the Deputy Conservator of Forest/ Tree Officer

4 Annexure-3 . g -1y
Copy of the compliance letter dated 23.03.2023

Filed by:

New Delhi:
Dated: 2'" 11:2023 Delhi Pollution Control Committee
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BEFORE THE HON’BLE NATIONAL GREEN TRIBUNAL,
PRINCIPAL BENCH, NEW DELHI
Original Application No. 23/2023

In the matter of:
Sh. Somesh Agrawal | ...Applicant

Versus

Municipal Corporation of Delhi & Ors ...Respondents

STATUS REPORT ON BEHALF OF DELHI POLLUTON
CONTROL COMMITTEE IN COMPLAINCE TO THE ORDER
DATED 09.02.2023.

IT IS MOST RESPECTFULLY SHOWETH:

. That this Hon'ble Tribunal took up the above referred matter on
09.02.2023 and constituted a Joint Committee comprising of the Delhi
Pollution Control Committee (DPCC) and the Deputy Conservator of
Forest (DCF- West), and directed the same to undertake visits to the site
and verify the factual position and submit its report regarding cutting and
sale of a big green mango tree planted in front of Flat No. 25A in C-3A
Block, Janakpuri, New Delhi.

. That in compliance of the order passed by this Hon'ble Tribunal, an
inspection was conducted on 16.05.2023, by the DPCC official. During the

inspection, RWA representative provided the following documents:

(a) Copy of the affidavit dated 13.03.2023 filed before Deputy Conservator
(Forest) West, , alongwith copy of Demand Draft of Rs 60.000/- dated
13.03.2023

(b)Order passed by the Deputy Conservator (Forest) West Delhi dated
17.03.2023,




24 S

(c) Compliance letter submitted in the office of Deputy Conservator

(Forest) West dated 23.03.2023 alongwith photographs

3. The Delhi Preservation of Trees Act (DPTA) of 1994 is legislation that
provides legal protection to trees in Delhi, India. The Act aims to prevent
any action that might harm the growth or regeneration of trees. As per the
act, a tree is defined as any woody plant that has branches supported by a
trunk or body of at least 5cm diameter and is at least one meter high from
the ground level. The Act prohibits several activities that can cause the death
of a tree, such as cutting, uprooting, bulldozing, girdling, and pollarding.
Applying arboricides, burning, or damaging a tree in any other manner that

can lead to its death is also considered illegal under the Act.

4. That, the answering respondent per se does not have jurisdiction under
“THE DELHI PRESERVATION OF TREES ACT, 1994”. The Forest
Department, Government of NCT Delhi is the appropriate authority under
this Act therefor is the appropriate department to look and take action in the

matter or to reccommend any action under the provision of the said Act.

5. That the affidavit dated 13.03.2023 filed before Deputy Conservator of
Forest/Tree Officer, West Division, New Delhi. shows that Sh. Eish Malik,
President and Sh. Ashish Bhasin, Secretary of RWA has accepted that they
cut/ damage one tree without permission and requested for compounding the
offence under The Delhi Preservation of Trees Act (DPTA),1994 and also
submitted fine of Rs 60,000/- . Copy of the affidavit dated 13.03.2023 is

annexed herewith as Annexure- 1.

6. That the order dated 17.03.2023 passed by the Deputy Conservator of
Forest/ Tree Officer, West Division, New Delhi showed that offenders to
plant 10 saplings of mango Trees of at least 6 feet height in the same
locality. Offender was also directed to file compliance report within one
week of issuance of this order. Copy of the order dated 17.03.2023 passed by

the Deputy Conservator of Forest/ Tree Officer, is annexed herewith as

Annexure- 2.
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7. That in compliance to the order dated 17.03.2023, RWA has submitted a
letter alongwith photographs on 23.03.2023 in the office of Deputy
Conservator of Forest. Copy of the compliance letter dated 23.03.2023 is
enclosed herewith as ANNEXURE-3.

8. In view of the above, the present status reports may kindly be taken on

record.

(Dr. Anwar Ali Khan)
Sr. Environmental Engineer
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COMPOUNDING AFFIDA o
/1, ASHISH BHASIN S/O LATE SH. K. L. BHA o
.
JANAKPURI, NEW DELHI - 110058 do hereby 4 o
under:- =H
O
qv
1. That the cutting/damage of 01 nos. of tree/trees “Wwiton

OMKAR COMPOUND, C3A BLOCK, JANAKPURI, NEW
by us.

<, 1 say that 1 hereby agree to compound the said offence case ai
fines as may be imposed under the Delhi Preservation Tree Act,

3. 1 say that swom this affidavit is in order to order to }r\oci

authorities. { \ _

L

Verification :
Verified at New Dethi on this 13" day of March 2023 I say that the cor

77.09257073°
Altitude 220 meters

L'on'.gitud.e

and are true to the best of my knowledge and belief.

N I M O S

C3A-25, Mall Rd, Block C3A, Residential Complex, Janakpuri, New Delhi, Delhi 110058, India

Latitude
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GOVT. OF N.C.T. OF DELHI N CYY L

DEPARTMENT OF FOREST & WILDLIFE
OFFICE OF THE DEPUTY CONSERVATOR OF FORESTS (WEST)
WEST FOREST I)IVISGI()N MANDIR LANE: NEW DELII-60
E-Mnll; - st unctd@eoy

BEFORE THE DEPUTY CONSERVATOR OF FOREST/IREE OFFICER
WEST DIVISION, NEW DELI

IN THE MATTER OF:

ILLEGAL CUTTING OF 01 TREE AT C 3A BLOCK, JANAKPURI, NEW DELHI - 110058
(NEAR GATE NO.1)

F.2 (304)/DCF (W)/Tree Offence/ID- 114/2022-23/ 1298 6 — 12990 Dated: 1A 103 ‘2013

ORDER

I. This order is in reference to the matter of illegal cutting of 01 tree at C 3A Block,
Janakpuri, New Delhi — 110058 (Ncar Gate No.1).

2. Sh. Eish Malik, President, RWA, R/o C 3A/1A, Janakpuri, New Delhi — 110058 and Sh.
Ashish Bhasin, Sccretary, RWA, R/o C 3A21C, Janakpuri, New Delhi - 110058 have
accepted the fact that 01 tree at C 3A Block, Janakpuri, New Dethi 110058 (Near Gate

No.!) has been cut by them and is ready to compound the case.

3. Sh. Eish Malik, President, RWA, R/o C 3A/1A, Janakpuri, New Delhi - 110058 and Sh.
Ashish Bhasin, Secretary, RWA, R/o C 3A/21C, Janakpuri, New Delhi [ 10058 has
submitted the compounding affidavit along with the fine of Rs. 60,000/ vide Demand
Draft Number 003750 Dated:13.03.2023 in the office of the West Forest Division on
14.03.2023.

4, The undersigned direct the offenders to plant 10 saplings of Mungo Trees of at least 6
feet height in the same locality where the tree was felled down illegally and submit the
.compliance report of the same in the office of West Forest Division within 01 week of

issuance of this order.

& Camera Lite

C3A-25, Mall Rd, Block C3A, Resrdentlal Complex Janakpurl New Delhr Delhi
1110058, India  *

Latitude Longitude
| 28.61160177° 77.09257073°

Local 05:58:44 PM Altitude 220 meters
GMT 12:28:44 PM - Tuesday, 16052023

o




o W 5

o

GMT 12:28:54 PM Tuesday, 16.05.2023

29 _f

5. The undersigned also direct Sh. Eish Malik, President, Rwa Rio C 3A/]
New Delhi - 110058 and Sh. Ashish Bhasin, § ' S dmbpu
» 1C, Janakpuri

New Delhi -~ 110058 that for cutting/pruning/transplantation of tree permissi

Bt “TTN1SS

Department. of Forest & Wildlife, GNCTD has 10 be taken from § p a':w o
) ‘orest P

) . ortal @
hitp://trecremoval.delhigovi.nic.in/ ¢

6. The case booked against Sh. Eish Malik, President, RWA, R/o C 3A/1A, Janakpuri, New
Delhi- 110058 and Sh. Ashish Bhasin, Secretary, RWA, R/o C 3A/21C, Janakpuri, New

Delhi - 110058 and is disposed off.

DEPUTY CONSERVATOR OF FOREST/TREE OFFICER
WEST FOREST IMVISION

1. Sh. Eish Malik, President, RWA, R/o C 3A/1 A, Janakpuri, New Delhi — 110058,

Sh. Ashish Bhasin, Scerctary, RWA, R/o C 3A/21C, Janakpuri, New Dclhi — 110038.

$h. Somesh Aggarwal, R/o C 3A/22B, Janakpuri, New Delhi ~ 110058,

The Deputy Director (Horticulture), MCD, 4" Floor, Dr. Sahib Singh Verma Bhawa,

Near Shivaji College, Raja Garden, New Delhi ~ 111027,

I~

_.LxL.-J

Copy To

1. The Conservator of Forest, Department of Forests & Wildlife, GNCTD, A Block, 2™ Floor, Vikas
Bhawan, 1.P. Estate, New Delhi - 110002 for kind information.

Lo

DEPUTY CONSERVATOR OF FOREST/TREE OFFICER
WEST FOREST DIVISION

Camera Lite

C3A-25, Mall Rd," Block C3A, RéSidential Complex, Janékpuri" New belhi, Delhi
110058, India

Latitude Longitude
28.61160177° 77.09257073°

Local 05:58:54 PM Altitude 220 meters

s S



To,
The office of Deputy Conservator of Forests (West)
West Division, Mandir lane. New Delhi 110060

S 30
| " Aonesure- 3 @

Ref Your Letter No I 2 (304) DCF (Wi Tree Offencedly 114/20737.2 3 12986. 12990
DT17/03/2023

Subject Hegal cutting of 01 tree at C3A Block danak Pust ND 58 (Near fiate na 1)

Dear Sir

As per your direction we have planted Ten (101 sapling of manga tree of mare than § fent
height in our locality Colour photo of 10 sapling of mango tree (hard copy enclosed) viden
clip n pen drive & copy of the purchase bill of the same is also enclosed herawith

Kindly do the needtul

! e . h 5, |"__‘ ‘g ‘; 7 w B ‘,;:-"':
3 . Lf i

: (Eish 'Malik) { Ashish ﬂfiamn/

; President Secretary

Encl

i 1 Photo of 10 sapling of mango tree.

2 Pen drive

3 Copy of purchase bill
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MANAGER’S CHEQUE
VALID FOR 3 MONTHS ONLY

DEPUTY CONSERVATOR OF FORESTS (WEST)

13032023

SIXTY THOUSAND ONLY
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Or Order
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*60,000.00 |
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EISH KUMAR MALIK
. | JANAKPURI DISTRICT CENTER BRANCH
bl DELHI - 110058

REF. No. 907912003808
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